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' New Compn•hfnsive Land Acouisition 

Act 

2123. SHRl A.K. ROY: Will 
the Minister of RURAL DEVELOP. 
MENT be pleased to state : 

(a) whether there is assurance· 
to have a new comprehensive Land 
Acquisition Act to aive early justice 
to the Jand losers ; aod 

(b) ifso, the proaress made in 

1bis rcaatd so far ? 




